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(b) The following Stations are like-
ly to be linked to Batfealbre on STD 
during 1977-78:—■

1. Mangalore.
2. Mysore.
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Reinstatement of Employees by Sclndlft 
management, Bombay

6227. DR. BAPU KALDATY: WiU 
the Minister of PARLIAMENTARY 
AFFAIRS AND LABOUR be pleased to  
state;

(a) whether Government have re-
ceived a memorandum from Scindia 
Employees’ Union, Bombay;

(b) whether the General Secretary
of the Union was victimised during

the Emergency; and

(c) if so, what action has been taken 
by Government to reinstate the 
General Secretary?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LABOUR 
(SHRI RAVINDRA VARMA): (a) to
(c). There have been representations 
to the Union Labour Minister about the 
alleged victimisation of Shri N. 
Laxminaraykn, Ex. Genera] Secretary 
of the Scindia Employees’ Union, Bom-
bay. The m atter falls essentially in 
the State sphere and, according to 
available information the Govern-
ment of Maharashtra ore already look-
ing into the matter. Bipartite negotia-
tions are also reported to be in pro-
gress in an effort to resolve the mat-
ter.

Contribution made by India to Com-
monwealth Secretariat in London

6228. PROF. P. G. MAVALANKAR: 
Will the Minister of EXTERNAL 
AFFAIRS be pleased to state:

(a) whether India contributes a sum 
annually to the Commonwealth Secre-
tariat in London;

(b) if so, the details of such con-
tributions for the last three years;

(c) whether the said annual con-
tribution was recently raised and if 
so, by how much; and

(d) whether the Commonwealth 
Secretariat in London has any Indian 
working on it; and if so. facts 
thereof?




